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[T. &. CENH/Land Acquisition-04/25/3D]
9 e E™, Agaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th November, 2025

S.0. 5213(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4020(E) Dated:02/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for Construction of High Level Bridge over Damodar River besides existing Birsa
Bridge at tentative Ch. 39.510 and ROB at Railway Level Crossingin Bhowra at tentative Ch.42.208 of NH-218(Total
length 3.61Km.) (in the stretch of land from Km. 39.31 to Km. 42.01) in the district of DHANBAD in the state of
JHARKHAND;

And whereas the substance of the said notification has been published in“Hindustan”and
“Prabhat Khabar”both dated 13.09.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling Construction of High Level
Bridge over Damodar River besides existing Birsa Bridge at tentative Ch. 39.510 and ROB at Railway Level
Crossingin Bhowra at tentative Ch.42.208 of NH-218 (Total length 3.61Km.)(in the stretch of land from
Km.39.31 to Km.42.01)in the district of DHANBAD in the state of JHARKHAND

|State: JHARKHAND

|District: DHANBAD

SI. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

Lt ] 2

|Taluk: Jharia

|Village: Dharkacha or Nunurdih

1 510

Private

Purani Parti

0.0590004

Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto

2 517

Private

Purani Parti

0.0029988

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mahto.

3 524

Private

Purani Parti

0.3190045

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
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S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mahto.

527

Private

Bahal

0.02

Fakir Mahto wo
Manoj Mahto S/o Sibu
Mahto, Sona Mahto,
Fagu Mahto S/o Gokul
Mahto.

531

Private

Bahal

0.0009996

Dama Mahto S/o
Paran Mahto wo
Bhabhi Mahtain W/o
Panchanan Mahto wo
Bhukhal Mahto wo
Anshu Mahto S/o
Anandu Mahto wo
Aakuri Mehtain W/o
Ashutosh Mahto wo
Khiriya Mahtain W/o
Bhukhan Mahto.

532

Private

Bahal

0.0209996

Sahdeo Mahto wo
Ratan Mahto wo Ravi
Mabhto S/o Aghnu
Mabhto.

533

Private

Bahal

0.0170012

Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto-

534

Private

Bahal

0.0364225

Fakir Mahto wo
Manoj Mahto S/o Sibu
Mahto, Sona Mahto,
Fagu Mahto S/o Gokul
Mahto.

535

Private

Bahal

0.0319992

Sahdeo Mahto wo
Ratan Mahto wo Ravi
Mabhto S/o0 Aghnu
Mahto.

10

536

Private

Bahal

0.0139984

Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto-

11

537

Private

Bahal

0.01

Fakir Mahto wo
Manoj Mahto S/o Sibu
Mahto, Sona Mabhto,
Fagu Mahto S/o Gokul
Mahto.

12

538

Private

Bahal

0.072845

Bhukhan Mahto wo
Anshu Mahto S/o
Anand Mahto wo
Bhabhi Mahtain W/o
Panchanan Mahto

13

539

Private

Bahal

0.05

Sahdeo Mahto wo
Ratan Mahto wo Ravi
Mahto S/o0 Aghnu
Mahto.

14

541

Private

Purani Parti

0.3140065

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
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Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o0 Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mabhto.

15

542

Private

Kanali

0.105002

Jawari Mahto S/o
Babulal Mahto.

16

543

Private

Kanali

0.0509996

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o0 Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mabhto.

17

545

Private

Baied

0.0280008

Fakir Mahto wo
Manoj Mahto S/o Sibu
Mabhto, Sona Mabhto,
Fagu Mahto S/o Gokul
Mahto.

18

546

Private

Baied

0.1470012

Sahdeo Mahto wo
Ratan Mahto wo Ravi
Mahto S/o Aghnu
Mahto.

19

547

Private

Baied

0.0809389

Hazari Mahto S/o Shri
Hulas Mahto

20

548

Private

Baied

0.0019992

Ganesh Mahto wo
Mangulak Manhto wo
Gaju Mahto S/o
Adhnu Mahto.

21

550

Private

Purani Parti

0.0060016

Ganesh Mahto wo
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Mangulak Manhto wo
Gaju Mahto S/o
Adhnu Mahto.

22

551

Private

Baied

0.0242817

Jawari Mahto S/o
Babulal Mahto.

23

552

Private

Baied

0.0009996

Fakir Mahto wo
Manoj Mahto S/o Sibu
Mahto, Sona Mahto,
Fagu Mahto S/o Gokul
Mahto.

24

553

Private

Bandh

0.0242817

Dama Mahto S/o
Paran Mahto wo
Bhabhi Mahtain W/o
Panchanan Mahto wo
Bhukhal Mahto wo
Anshu Mahto S/o
Anandu Mahto wo
Aakuri Mehtain W/o
Ashutosh Mahto wo
Khiriya Mahtain W/o
Bhukhan Mahto.

25

554

Private

Mota Aar

0.0323756

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mahto.

26

555

Private

Purani Parti

0.0060016

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o Matal
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Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mahto.

27 556

Private

Moti Aar

0.0409996

Dama Mahto S/o
Paran Mahto wo
Bhabhi Mahtain W/o
Panchanan Mahto wo
Bhukhal Mahto wo
Anshu Mahto S/o
Anandu Mahto wo
Aakuri Mehtain W/o
Ashutosh Mahto wo
Khiriya Mahtain W/o
Bhukhan Mabhto.

28 557

Private

Purani Parti

0.3990085

Hazari Mahto S/o Shri
Hulas Mahto wo
Jawari Mahto S/o
Babulal Mahto, Fakir
Mahto wo Manoj
Mahto S/o Sibu Mahto
wo Sona Mahto wo
Fagun Mahto S/o
Gokul Mahto wo
Mahadeo Mahto wo
Vellu Mahto S/o
Parwati Mahto wo
Sahdoe Mahto wo
Ratan Mahto wo Ravi
Mahto wo Aghnu
Mahto S/o Matal
Mahto wo Ganesh
Mahto wo Mangulak
Mahto wo Gaju Mahto
S/o Aghnu Mahto wo
Lumiya Mahtain W/o
Mahadeo Mahto.

29 558

Private

Godda Ek

0.0009996

Ganesh Mahto wo
Mangulak Manhto wo
Gaju Mahto S/o
Adhnu Mahto.

Village: Mahulbani

30 1102

Government

School

0.015002

Education
Department, Govt. of
Bihar

31 1103

Government

Ground

0.2240065

Education
Department, Govt. of
Bihar

32 [l1201

| |Government

|House

0.0121408

IAnawad Bihar Govt.

33 1205

Private

Godda Ek

0.0009996

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
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Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

|34 ”1206 ||Government “House || 0.01 19992||Anawad Bihar Govt. |

|35 ”1207 ||Government “House || 0.01||Anawad Bihar Govt. |

36 1208 Private House 0.0009996||Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

37 1209 Private House 0.0039984||Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

38 1210 |Government  |[House I 0.0209996||Anawad Bihar Govt.

39 1211 Government House 0.0129988||Anawad Bihar Govt.
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40

1212

Private

House

0.0039984

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

41

1213

Private

Godda Ek

0.0070012

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

42

1215

Private

Godda Ek

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.
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43 1217 Private Godda Ek 0.0209996|(Manroma Devi W/o
Ram Bilash Singh.

44 1218 Private House 0.0119992||Chabinath Seth S/o
Ram Pati Seth.

45 1219 Private Godda Ek 0.0060016||Vistu Laya S/o Ravi
Laya

46 1220 Private Godda Ek 0.0080008||Vistu Laya S/o Ravi
Laya

47 1221 Private House 0.0540024|(Manroma Devi W/o
Ram Bilash Singh.

48 468 Private Godda do 0.0109996||Gopal Mahto S/o Haru
Mahto wo Nakul

Mahto wo Sashi
Mahto S/o0 Muchiram
Mahto wo Harilal
Mahto wo Gopal
Mahto S/o Shibu
Mahto wo Das Mahto
wo Mahgu Mahto S/o
Maniram Mahto wo
Dulal Mahto wo
Topan Mahto wo
Sukhdeo Mahto S/o
Bistu Mahto

49 469 Private Godda do 0.0309996||Juhiya Mahtain S/o
Jetu Mahto

50 472 Private Gadiya 0.04|[Dhanjay Mahto wo
Nagendra Mahto wo
Duryodhan Mahto S/o
Kalicharan Mahto

51 473 Private Gadiya 0.150004|[Dhanjay Mahto wo
Nagendra Mahto wo
Duryodhan Mahto S/o
Kalicharan Mahto

52 491 Private Kanali 0.0129988|[Ruplal Manjhi S/o
Mangru Manjhi.

53 492 Private Kanali 0.0209996|(Ruplal Manjhi S/o
Mangru Manjhi.

54 493 Private Kanali 0.0329988||Rawan Manjhi S/o
Nanku Manjhi.

55 494 Private Kanali 0.0290004|[Lakhi Ram Manjhi S/o
Nanku Manjhi.

56 495 Government Kanali 0.0270012(|Indian Iron Steel
Company Limited
Chasnala.

57 626 Government Ropwej 0.0229988|(Indian Iron Steel
Company Limited
Chasnala.

58 627/1246 Private Puratan Parti 0.025002||Indian Iron Steel
Company Limited
Chasnala.

59 628 Private Kanali 0.015002|[Dhanjay Mahto wo
Nagendra Mahto wo
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Duryodhan Mahto S/o
Kalicharan Mahto

60

629

Private

Makan Sahan

0.0039984

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

61

658

Private

Nai Parti

0.0242817

Ruplal Manjhi S/o
Mangru Manjhi.

62

659

Private

House

0.0017001

Lorenty Ekka S/o
Mirka Ekka.

63

660

Private

House

0.0060016

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

64

661

Private

House

0.0070012

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

65

662

Private

House

0.02

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

66

663

Private

House

0.005002

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

67

664

Private

House

0.0029988

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

68

665

Private

House

0.0070012

Rawan Majhi wo
Lakhan Manjhi wo
Lakhi Ram Manjhi S/o
Nanku Manjhi wo
Ruplal Manjhi S/o
Mangru Manjhi.

l69

ll666

| |Government

||House

0.0040469||Anawad Bihar Govt.

70

ll667

| |Government

||House

0.0040469||Anawad Bihar Govt.

71

ll668

| |Government

||House

0.0040469||Anawad Bihar Govt.

72

1670

| |Government

|[Shiv Asthan

0.0690004||Anawad Sarvsadharan.

73

671

Government

Dukan Makan

0.0009996

Anawad Bihar Govt.
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74

684

Government

Staff Quarter

0.0170012

Bharat Cooking Coal
Limited.

175

ll685

| |Government

“Bazar

0.0319992

|Anawad Bihar Govt. |

76

686

Private

Godda Ek

0.0430028

Manroma Devi W/o
Ram Bilash Singh.

77

ll687

| |Government

“House

0.0070012||Anawad Bihar Govt. |

178

ll688

| |Government

“House

0.0009996||Anawad Bihar Govt. |

79

696

Private

Godda Ek

0.1040024

Manroma Devi W/o
Ram Bilash Singh.

80

697

Government

Godda Ek

0.108008

Bharat Cooking Coal
Limited.

81

698

Government

Godda Ek

0.140004

Indian Iron Steel
Company Limited
Chasnala.

82

699

Private

Godda Ek

0.0660016

Barka Majhi wo
Mannu Manjhi S/o
Lukhu Manjhi wo
Mahima Manjhi S/o
Somra Manjhi wo
Ram Bilash Manjhi
wo Matuk Manjhi S/o
Bhulla Manjhi.

83

700

Private

Godda Ek

0.195002

Barka Majhi wo
Mannu Manjhi S/o
Lukhu Manjhi wo
Mahima Manjhi S/o
Somra Manjhi wo
Ram Bilash Manjhi
wo Matuk Manjhi S/o
Bhulla Manjhi.

84

701

Government

Godda Ek

0.0129988

Bharat Cooking Coal
Limited.

&5

702

Government

Godda Ek

0.0240024

Bharat Cooking Coal
Limited.

86

703

Government

Godda Ek

0.1320032

Bharat Cooking Coal
Limited.

87

704

Government

House

0.0760016

Bharat Cooking Coal
Limited.

88

705

Government

Puratan Parti

0.1130028

Bharat Cooking Coal
Limited.

89

706

Government

Makan Sahan

0.0470012

Bharat Cooking Coal
Limited.

90

708

Government

Puratan parti

0.2840065

Bharat Cooking Coal
Limited.

91

756

Government

Khadaan

0.280004

Bharat Cooking Coal
Limited.

o2

|l760/1243

| |Government

||Samshar1

0.3200081

|Anawad Sarvsadharan.

93

761

Government

Khadaan

0.5310117

Bharat Cooking Coal
Limited.

94

762

Private

Makan Sahan

0.0009996

Madhu Mandal S/o
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Bhukhal Mandal wo
Pahlad Mahto S/o
Sitaram Mahto

95

763

Private

Makan Sahan

0.0009996

Madhu Mandal S/o
Bhukhal Mandal wo
Pahlad Mahto S/o
Sitaram Mahto

96

770

Government

Makan Sahan

0.015002

Bharat Cooking Coal
Limited.

97

808

Private

Kanali

0.0139984

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

98

809

Private

Kanali

0.0229988

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

99

810

Private

Godda Do

0.035002

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
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Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

100

812

Private

Bahal

0.0970012

Kishori Sah S/o Basgit
Sah

101

813

Private

Bahal

0.0445164

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

102

814

Private

Kanali

0.0040469

Ganesh Manjhi wo
Barka Manjhi wo Hari
Manjhi S/o Bihari
Manjhi.

103

815

Private

Bahal

0.0029988

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

104

830

Private

Godda Do

0.0139984

Kishori Sah S/o Basgit
Sah
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105

831

Private

Bahal

0.110004

Kishori Sah S/o Basgit
Sah

106

832

Private

Kanali

0.0670012

Kishori Sah S/o Basgit
Sah

107

833

Private

Bahal

0.2230028

Kishori Sah S/o Basgit
Sah

108

835

Private

Bahal

0.1760016

Ganesh Manjhi wo
Barka Manjhi wh Hari
Manjhi S/o Bihari
Manjhi wo Sonaram
Manjhi wo Sahdeo
Manjhi wo
Bishwanath Manjhi
S/o Mandal Manjhi wo
Jata Manjhi S/o
Mangal Manjhi wo
Sonaram Manjhi wo
Shyamlal Manjhi wo
Mangal Manjhi wo
Somjee Manjhi S/o
Baburam Manjhi wo
Baburam Manjhi wo
Narayan Manjhi wo
Koran Manjhi S/o
Bhim Manjhi wo
Charan Majhi wo
Lakhiram Manjhi wo
Mukund Manjhi S/o
Motu Manjhi wo Fudi
Manjhiyan S/o Barka
Manjhi wo Lakhiram
Manjhi wo Shamlal
Manjhi S/o Aklu
Manjhi wo Shankar
Manjhi wo Shi bu
Manjhi wo Ram
Manjhi wo Arjun
Manjhi S/o Sikku
Manjhi wo Ratan
Majhi wo Jattu Manjhi
wo Lobin Manjhi S/o
Bhola Manjhi wo
Raghu Manjhi S/o
Pargan Manjhi wo
Sarju Manjhi wo Nuna
Manjhi S/o Barka
Manjhi wo Hari
Manjhi S/o0 Dukhan
Manjhi.

109

884

Private

Kanali

0.1780049

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
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Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

110

885

Private

Mora Aar

0.1537839

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

111

886

Private

Kanali

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

112

887

Private

Kanali

0.0290004

Lakhiram Manjhi wo
Shamlal Manjhi S/o
Akhlu Manjhi wo
Shankar Manjhi wo
Shibu Manjhi wo Ram
Manjhi wo Arjun
Manjhi S/o Suku
Manjhi wo Ratan
Manjhi wo Jattu
Manjhi wo Login
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Manjhi S/o Bhola
Manjhi wo Raghu
Manjhi S/o Pargan
Manjhi wo Sarju
Manjhi wo Lunna
Manjhi S/o Barka
Manjhi wo Hari
Manjhi S/o Dukhan
Manjhi.

113

888

Private

Kanali

0.065002

Kishori Sah S/o Basgit
Sah

114

889

Private

Kanali

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

115

891

Private

Kanali

0.0029988

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

116

893

Private

Mota Aar

0.0709996

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

117

907

Private

Godda Ek

0.0160016

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

118

908

Private

Godda Ek

0.06

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

119

909

Private

Kanali

0.0526103

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

120

910

Private

Mota Aar

0.0109996

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

121

911

Private

Kanali

0.0260016

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

122

913

Private

Kanali

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

123

915

Private

Mota Aar

0.0109996

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

124

916

Private

Godda Ek

0.0590004

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

125

917

Private

Rasta

0.025002

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

126

918

Private

Godda Ek

0.0360016

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

127

919

Private

House

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

128

920

Private

House

0.0445164

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

129

921

Private

House

0.0242817

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

130

922

Private

Godda Ek

0.0080008

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

131

924

Private

Godda Ek

0.0340024

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

132

925

Private

Godda Ek

0.1720032

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

133

926

Private

Godda Ek

0.0039984

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

134

927

Private

House

0.0009996

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o0 Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
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Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

135

928

Private

Godda Ek

0.0530028

Suku Manjhi S/o Gulla
Manjhi wo Sidhar
Manjhi S/o Kuwar
Manjhi wo Shibu
Manjhi S/o Sheem
Manjhi wo Babulal
Manjhi wo Sumai
Manji S/o Mangal
Manjhi, Dhukhra
Manjhi S/o Rathu
Manjhi wo Barka
Manjhi S/o Wagdu
Manjhi wo Baburam
Manjhi wo Sukulal
Manjhi wo Ravi
Manjhi wo Shivlal
Manjhi S/o Chutkara
Manjhi wo
Wedeshwar Manjhi
S/o Phota Manjhi.

136

929

Private

Godda Ek

0.0920032

Durga Manjhi S/o
Surja Manjhi wo Ravi
Manjhi S/o Dulla
Manjhi.

Total”

7.5512979||
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